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said, tha; in the Eighth Plan we will
include it. That is why I have assureq
him that in the Eighth Plan it will pe
included ag a  Centrally-sponsored
scheme,

MR, CHAIRMAN: Next question,

Opening o Kendriya Vidyalayas
during tihe Eighth Five Year Plan

*382. SHRI MOHD. KHALEELUR

RAHMAN:
SHRI ANANpD PRAKASH
GAUTAM:
Will  the Minister of HUMAN

RESOURCE DEVELOPMENT be
pleased to state:

(a) whether the Fourth Centra] Pay
Comimission had recommended opening
0 more Kendriya Vidyalayas, with
and without facility of separate hostels
for boys angd girls in the country and

"abroad quring the Seventh and Eighth
Five Year Plans;

(b) what are the details of places,
State ang sponsoring authority-wise
where Kendriya Vidyalayas have been
opened during each year of the Seventh
Five Year Plan period;

(c) what is the approximate number
of Kendriya Vidyalayas, with and
without ‘hostel facilities separately for
boys and girls, which are expected to
be opened during Eighth Five Year
Plan period; and

(d) what ig the approximate allo-
cation ¢ funds for Kendriya Vidya-
layas during the Eighth Five Year
Plan period?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI I. P. SHAHI): (a) to
(d) A statement is laid on the Table
of the Sabha.

+The question was actually asked on
the floor of the House by Shri Mohd.
Khaleelur Rahman,
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e Statement

The Fourth Centra] Pay Commission
recommendeq opening of more Ken-
driya Vidyalayas to meet the edu-
cational needg of children of transfer-
able Central Government employees.
It altp recommended that Kendriya
Vidyalayag with hostel facilities should
be increased and wherever necessary
hostels for girls may be opened by
the Kendriya Vidya aya Sangathan.

2. Kendriya Vidyalayas opened in
different sectors during the first four
years of the VIIth Plan Period are as
under:—

Yeor Sector
Defence  Civil Project/
Institu-
tion of
Higher

Ja Lezrning

1985-86 . 26 06 09
1986-87 . 32 49 14
1987-88 . 17 30 05
1988-89 . 13 18 11
88 103 39

A statement giving the State-wise
break-up of the schools opened
during 1985-86 to 1988-89 is annexed.
(See below). Decision regarding
opening of new Kendriya Vidlayas in
1989-20 has not been taken ag yet.

3, The expenditure on Xendriya
Vidyalayas is met from the Non-Plan
Budget of the Central Government.
Accordingly, there would be no Plan
provision for Kendriya Vidya'as during
the VIIIth Five Year Plan. The
requirement of Kendriya Vidyalas
woulg be met from the Non-Plan
Budget of the Central Government on
year-to-year basis. No decision has
yet been taken regarding the number
of Kendriya Vidyalayas to be opened
every year during the VIIIth Five
Year Plan period.
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Sl Name of the Stites)UTs Kendriya vidyslayis opened during
e 1985-86  1986-87 1987-88 1988-89
1 Andhra Pradesh 2 6 3 2
2 Assam 2 6 2 4
3 Bihar 2 5 4 6
4 Gujerat 2 2 3 2
5 Delhi 3 I I 1
6 Hory:n» 2 5
7 Himchl Pradesh 4 1
§ Jammu & Koshmir 3 3 3 1
9 Karn2taka 4 1
10 Kerala 4 1
11 Madhya Pradesh 6 12 2 6
12 Megh leya i 1 1
13 Mah~rashtee 3 1 3 4
14 Manipur . 2
15 Nagalana . ]
16 Orissa 1 3 1
17 Punjab 6 5 4
18 Pondicherry 1
19 Rejesthan 2 7 4 1
20 Tamil Nadu 2 1 1
21 Uttar Pradesh 5 13 9 7
22  West Bengal 2 10 3 2
23 A&N Island 1
24 Goa 1
Outside India
25 Moscew (U.S.S.R)) 1
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SHRI MOHD., KHALEELUR RAH-
MAN. Sir, the scheme of Kendriya
Vidyalayas with commopn syllabus and
academic instruction caters to the
educational geedg of children of trans-
ierable Centraj Government employees
including the armed forces personnel.
The Fourth Central Pay Commission
recommendeg thai Government should
open more Kendriya Vidyalayas  to
meet the educational needg of children
of transferable Central Government
employeeg and that thc-y cshould con-
tinue to give preference to children o!
such employees and members of the
All-India Services. ‘Lthe Commission
also recommended that where a Gov-
ernment employee is transferred in
the middie of an academic session, all
possible efforts shou'd be made by'tho
Kendrya Vldymayas to accommodate
the children,

I woulg like tg know from the hon.
Minsiter whether the Government
have decided to implement the rele-
vant recommendatione .af the Commis.
sion. Scondly, what are the reasons
for the smal number of Kendriya
Vidyalayag having hoste] facilities? I
woulg like to know whether the San-
gathan has any proposal to open
such Vidyalayas or to convert the
many existing ones in the near future.

SHRI L. P. SHAHI: Sir, there are
13 Kendriya Vidyalayas with  hostel
facilities. So far as tha question of
opening of new Kendriya Vidyalayas
is concerned, quite a number of new
Kendriya Vidyalayas  have been
opened during the last three years. In
1586-87—95; in 1987-82—52 and . ip
1983-89—42 pew Kendriya Vidyalayas
have been opened. We are trying to
implement the recommendations of the
Fourth Central Pay Commission as far
as possible,

The Kendriya Vidyalayas  are
in three streams; the defence
cector, the civil sector and
the project sector.  So far

as the defence sector is concerned, it
accounts for more than 50 per cent of
the schools; that is, 335. We are try-
ing to open new schools but the con-
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straint is one of getting land. The
Defence authorities are now finding it
difficult to provide land. They are
not readly providing lang to the
cxtent they used to provide earlier.
In the civil sector alsy land is the
handicap. Unless we get land we
cannot opep new schools. This ig the
position, in short.

So far as the question of ° Plan
provision is concerned, the Kendriya
Vidyalayas are not covered by it.
They come under the non-Plan sector.
Thexefore, there is no question of any
Plap provision.

“HRI MOHD. KHALEELUR RAH-
MAN. Sir, the Commission also re-
commended that the number of Ken-
driyq Vidyalayas with hostel facilities
should also he increased and wherever
necessary hostelg for girls shoulq also
be opened by the Kendriya Vidyalaya
Sangathan. I would like to know
from the hon. Minister what is the
number of Kendriya Vidyalayas hav-
ing hostel  facilities for girls only.
What is the proposed number? I
would also like fo know whether the
Government are considering the ques-
t'on of increasing the allocation of
fundg to the Kendriya Vidyalayas in
the Eighth TFive-Year Plap in view of
the great demang and better perfor-
mance of the Kendriya Vidyalayas.

SHRI L. P. SHAHI. Sir, the Ken-
dr'ya Vidyalayag cater tp the transfer-
able Central Government employees.
The quesiion of  providing hostels
ariseg only when a student is left at
the previous station and hlS parent is
transferred to  some  other place.
Therefore, hostels are not ag popular
in Kendriya Vidyalayas as we expect
them to be. Moreover, with the limi-
ted funds that we have, we have to
think in termg of either opening new
Kendriya Vidyalayas or having more
hoste' facilities in the existing ones.
Therefore, we have to decide between
the two when we take a decision in
regard to opening of new Kendriya
Vidyalayas. I- have . already stated
that with the limited funds that are
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availahle we are trying to open new
Kendriva Vidyalayag every year. We
do not want to underrate the require-
ments but it takes time.

St WIFE THIW Aaw o gaafa
AqgIEA, F+Eta faareaa &1 &R qEd
A 2aacrg% FT® 21 719639
Tg SRR AEZE AT A AW FE
ferag & <A« Sgdr 79§ EW
a¥ QX 0 A Fa faEreal § 9a
Agd  wAAT S @ g o1 F A&l
agRa q Ay Al TgAl §fw Ew
qq Raqe 9T a7 mrt e} qm
S foia fear & fF AR T ad #
FG AT FET fqaTad @™ SACT ?
AT oA w1E ey g, afe E & el
Haf o7 @raw A1 & 7

s Qoo at@ qIR”T, FC
Iy famraal & @idq & a1 § AT
i w7 fAoia €0 gAr @, afda
faega &7 ¢qn S7dl ayv A 8w AC
F4  faaras avan | fusar fada
8 v A adr A faa Ay €
THH ATl WI AR § 42 AT @wEia
fasrea @ & gufeT gaam &0
g arasr G40 3 wfeTfE ane
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FAI afel @iga : ATAANG H9I-
sfa AgRa, =39 Faw AAWM T AR
afaw &Feda fymaa @wE &1
femrfin &7 & =ife Fesfa eI &
atafia wqafeai & =60 F0
qgfors  srg@swatHi w1 RV fERT
stad | Afew mqradra wETST F
Nif guT fIar & 3@ AR AAHR
Ta 3@ & @ 2fw 85-861H 41
fRarar % 86-87 § 959, 87- 88
H 52 T Twe waAdl ¥ 88-89
d 42 % | cofau § gradm Awdoh &
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ge feafa =0 wege &1 s @

I AT qIF I” %fsn IEE]
fasif d Asa faarey Ad ¥ @t
FAfaat § =g faerea grafasar
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FAUR AT @ AAF G FIL
fasre ®wT W@r & #gRa, 3w Sd
FT €@ITT @ § f& wrd &
ML AL HEL I H Jmife o
Tgo Tgo ATTo H HIERT # a1 Al
IO B AF § AfEw FAT FEY
aot AW T A @ley ®OAH
fgsre & 7

=it Qeiotto HIG : HFlda, wgi a%
TE  g9a¥fa JEE0 F oHAsge A¢
fagrera @t @rgaid g, a0 @0
f& 25 aut#§ 729 &g faaram @«
F1 g ®230f6d g8 areAr &
4ant wgw g gafag mwoag =@
@z ghd & gwidy afa Wy § ar
AT & F1 ¢ afew faww  qut &
wElEae FA 91 gqul W oSlEl e
g T & ) 48 Fm fau o fEeE
gt arfae T &

sgt a% faRai ¥ F fagrea qraq
# AT F, A WA & B wri R
BAR 59 93+ 1T & agf 9% @A |
Ffme et 9 fwfews  efefads
avqa%rr T E Wranw § Safw
AT e AUF e W W4T
ar asr IgT ®RT fFew I Hiqe
T WE | el AW H AT <@
qEFT A 90 W E A ae
AT FE /FAT ATWA {7 gAW
e a1 fa’at W 9®a FAOroqr
zgm  agi a@w@n

gl A% AR faaaq &1 gare
g faar Fdw faarag @vy 3 v g
§¢  d1€ A% FRE ST &
fadae ¥ aq@z #f @a faew
ee Wl ww w@ ¥ WfF eaw
ufefrude &' gawr 9emy At
gAT FHIAT & |

SHRI PASUMPON THA, KURI-
TTINAN: Mr. Chairman, I am thank-
ful to you for having permitted me to
put this my first question in this
House, After Independence, during
Pandit Jawaharlal Nehru’s period
university and college education was
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brought under the control of the Cen-
tral Government. Even then the
elementary education was under the
control of local bodies and high
school education was under the con-
trol of State Government, Only
during the period of Mrs. Indira
Gandhi education was brought with-
in the purview of the Concurrent List
in the name of Kendriya Vidyalayas
and the Central Board of Education.
The Central Government has eroded
the powers of the State Goyvernment.
It is also one of the ways of the Cen-
tral Government to propagate Hindi
in the non-Hindi States. (Interrup-
tions) Is it not a fact that it is a cons-
tant encroachment on the powerg of
the State Government in the nams of
Kendriya Vidyalayas and by allow-
ing matriculation and higher second-
ary schools in the States to be affilia-
ted to the Central Board of Educa-
tion? It is a fact that the powers of
the Sfate Goyernments are being
completely eroded. And may I know,
Sir, whether there is any proposal
under the consideration of the Gov-
ernment to have a dialogue with the
Chief Minisfer of the States and revise
the policy followed at present and re-
store the powers of the State Gov-
ernments?

SHRI L, P. SHAHI: Sir, I would
like 9 nlace before the House parti-
cularly for the information of the
hon, Member who has put this ques-
tion. that all matfers of policy are
decided in the Central Advisory
Board of Education in which the Edu-
cation Minister of each and every
State is a member and all the deci-
sions in tHe Central Advisory Board
of Education are taken unanimously.

So far as Central Schools are con-
cerned, it is not an encroachment on
the powers of the State Governments,
Where will the children of the Cen-
tral Government employees who are
transferreq from one State to an-
other—ang fthey may be transferred
twice a year—read if the curriculum
and the conrse are not the same? So
it is a question of provif@ing a parti-
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cular standard, a particular curricu-
lum and course to the students
throughout the country for the trans-
flerable Central Government emplo-
yees. It ig not a question of en-
croachment. This instjtution came
into existence in 1963 when it was
not under the Concurrent List of the
Centre,

I
. ke B

So far gs Central Government hav.
ing taken over the State Govern-
ments’ powers after the notification
of Concurrent List ig concerned, we
are going in a big way to help pri-
mary education in every State, We
are allotting money under ‘Opera-
tion Black Board’ for having a second
teacher ip the schools. We are pro-
viding money for gcience education.
We are providing money for voca-
tional education.

SHRI PASUMPON THA KIRUT-
TINAN: It is not a question of
money. It is a question of principle

MR. CHAIRMAN: It was not in
the Concurrent List. The Constitu-
tion was amended, So I cannot do
anything. He cannot do anything, It
will have to be decided by the two
Houses and legislatures of the States.

SHRI JAGESH DESAI. While
replying to earlier supplementaries,
the Minjster has saig that there is no
demand for hosfe] accommeodation.
But, Sir, the Pay Commission, gafter
full consideration, has recommended
that it is necessary to give them hos-
tel accommodation. I would like to
know from the hon, Minister whether
he will have, not big hostels, but
smal] hostels so that the education of
the children of employees who are
transf2rred is not hampered, whether
the Government will see that small
hostels are established ang whether
there are any places where hostels
are there; if so, how many of them?
Further T would like to know whet-
her the Government has identified—
because one of the problems cifed is
that land is not available—such places
ang whether the Central Government
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hag approached the State Govern-
ments for acquiring lang for this
purpose, If so, what is the outcome?

SHRI L. P. SHAHI: Sir, I have
already stated that hostels exist in
13 places. At present I do not know
about al] the 13, but certainly I
know about two places where all the
seats in the hostels are not filled—
there are vacancies. One is in Delhi,

SHRI JAGESH DESAI: What 1
meap is, I wanteq small hostels.
They may have accommodation for
200 students. Why don’t you haye
small hostels?. .. (Interruptions)...

SHRI L. P, SHAHI: Sir, I do not
object to the idea of having more
hostels. All that I have sajq is only
this, not that there should be no more
hostels, I don’'t say that.

MR. CHAIRMAN: He will consi-
der it, anyway.,

DR. NAGEN SAIKIA: Sir, I want
to know from the honourable Minis-
ter about the approximate allocation
of funds during the 7th and 8th
Fjve-Year Plans for the Kendriya
Vidyalayas and the Navodaya Vidya-
layas. .

SHRI L. P, SHAHI. Sir, for Navo.-
daya Vidyalayas I need notice. So
far as Kendriyy Vidyalayas are con-
cerned, this year we are spending
Rs. 108 crores over Kendriya Vidye-
layas. Out of these Rs. 108 crores,
Rs. 28 crores are being spent on build-
ing constructjon, and the rest on zal-
aries and other equipment.

DR. NAGEN SAIKIA: Sir, he has
not answereq about Navodaya Vidya-
layas, ' N

SHRI I. P. SHAHI. Navodaya
Vidyalayas are not a part of that.

MR. CHAIRMAN: Dr. Poddar,
(Interruptions) . . .

DR. R, K. PODDAR: Sir, T want
to know the actual number of stu-
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dents that seek admission into Stand-
ard I in al] the Kendriya Vidyalayas
in India and the actual number that
get admission, This is part one.
Part two is: What is the perform-
ance, what is the percentage of pas-
ses from the students of the Kendriya
Vidyalayag as compared to non-Ken-
driya Vidyalayas under the Central
Board of Secondary Education?

SHRI L. P, SHAHI. Sir, so far
as the number of students ig concer-
ned, the total number of students in
Kendriya Vidyalayas is 4,75,000, So
far as the First Standarq is concern-
ed, it cannot be an exact figure—it
is a varying figure—but it would be
near about 45,000 studenty so far as
the First Standarg is concerned.

DR. R. K. PODDAR: Out of 45,000,
how many get admission? Forty-
five thousang seek admission, but how
many get admission?

MR. CHAIRMAN: How many
seats are you able to providey Forty-
five thousand seek admission, but how
many seats are available?

SHRI L. P. SHAHI. These are
the gseaty that are available to the
students. But there are many more
desirous of getting admission,

MR. CHAIRMAN: That is what he
wantg to know. What is the propor-
tion of those who are able to get ad-
mission compareq to the applicants?

SHRI L. P, SHAHI. Sir, we pro-
vide admission only to the children
of transferable Central Government
employees.

MR, CHAIRMAN: He wants to
know the proportion only about the
Central Government employees.

SHRI L. P, SHAHI: But there are
many Central Government employees
who are not transferable. They do
not come under this.

MR. CHAIRMAN: Have you any
idea ag to the numbe; of seats that
are available? No¢
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SHRI L. P, SHAHI. That I have

said.
iR. CHAIRMAN: How many?
SHRI L. P, SHAHL, Nearly
45.000.

MR. CHAIRMAN: Are available?

DR. R. K. PODDAR: He said
45,000 are available, put he does not

say how many seek admission, ...
(Interruptions) . ..

MR. CHAIRMAN. He says 45,000
ara available.

DR. R. K. PODDAR; In Standard.
1. But he does not say how many
studentg geek admission in Standard
I It is two or three times that num-
ber, - B

MR. CHAIRMAN: That he does
not have. He also said that it is only
for the children of those whose jobs
are transferable. ;

DR. R, K. PODDAR: What about
part two of my question., Sire

MR. CHAIRMAN. That he cannot
give. He requires notice.

DR. R. K. PODDAR: What ig the
success rate of Kendriya Vidyalayas?

MR. CHAIRMAN. What are tha
results?
SHRI L. P. SHAHI: Sir, the ve-

sults are very good. At the Secon.
dary Board Examination level, it is
much better thap that of other
schools. It is above 80 per cent.

DR. R. K. PODDAR: This is very
general, Sir. What is fhe percentage

SHRI
DRA.:

PARVATHANENI UPEN-
More than 80 per cent,

*383. [The questioners (Shrimati
Veeng Vermg and Shri Kapil Verma)
were absent, For gnswer vide cOl 36-
37 infral.

3] hae
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Scheduied Castes and Scheduled

Tribes Officers in Indian
Foreign Service

*334. SHRI ANAND PRAKASH
GAUTAM: Will the Minister of EX-
TERNAL AFFAIRS be pleaseg to
state: )

(a) what is the present pumber of

officerg in the Indian Foreign Ser-
vice; and .

2 S0 R

(b) what is the number and per-

centage of those bhelonging to the

Scheduled Castes and the Scheduled
Tribese

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) There are presently 550

officers in ‘the Indian Foreign BSer-
vice,

i s "o

(b) The number
of Scheduled Castes and Scheduled
Tribes is given below:—

e t—

e g - v Ll Total
L " o , .- ) No.,
Scheduled Castes 76 13.82—
Scheduled Tribes 37 6.73~—

st WA S A o gadfa
wgra, It faker Far § owy-
qfa'a arfe @17 aqgfaa saarifa

137 F wfuwifal 31 e aqrd
n'u"r € qr¥sitaA At §  9ad
1986~87~88 H TAHT Heul Fg7 qt
ved aggfma wrfe e smwnfa @1
nAA-ATT (3370 qe1q 7

SHRI P, V. NARASIMHA RAO:
Sir, 1986, 25 per cent; 1987, 25 per
cent; 1988, 20 per cent. This is the
break-up of the last three years. In
fact, I have the break-np for the last
five years starting from 1984. I do
not have the break-up between the
Scheduled Castes and the Scheduled
Tribeg I can give that figure also to
the hon, Member.

and percentage '

+



